
 

 

 

 

 

 

 

 

 The Tripura Forest (Establishment and regulation of Depots) 

Rules, 2020 
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PART--I--  Orders  and  Notifications  by the Government of Tripura,
     The High Court, Government Treasury etc.

GOVERNMENT OF TRIPURA
FOREST DEPARTMENT

No.F.7(91)/For/FP-2019/32178-351                  Dated, Agartala, the 5th November, 2020.

NOTIFICATION



2

Tripura Gazette,  Extraordinary Issue, November 7,  2020  A. D.



Tripura Gazette,  Extraordinary Issue, November 7,  2020  A. D.

3



4

Tripura Gazette,  Extraordinary Issue, November 7,  2020  A. D.



5

Tripura Gazette,  Extraordinary Issue, November 7,  2020  A. D.

Printed at the Tripura Government Press, Agartala.


